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Date: 05/ 12/ 2007 This Appeal was called on for hearing today.
CORAM :

HONBLED. JUSTI CEARI JI TPASAYAT

HONBLEM JUSTI CEP. SATHASI VAM

For Appellant(s) M. Sanjay R Hegde, Adv.
M. Amt Kr. Chaw a, Adv.
For Respondent (s) M. S.N Bhat, Adv.
M. NP. SO Panwr,Adv.
M. D.P. Chaturvedi, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

M. Sanjay R Hegde, |earned counsel appearing for the
appel lants started his argunents at 1 0. 4 0 AM and concl uded at
11. 00 AM Thereafter, M. S.N Bhat, |earned counsel appearing
for the respondents nmade his subnis sions for five mnutes.
Heari ng concl uded. Judgnent reserved.

(Neena Ver nm) (Vijay Aggarwal)
Court Master Court Master

LI STOFBOOKSREFERRRED

Cited by M. Sanjay R Hegde, |earned counsel
for the appellants.

1. The Kar n ata k a Preservation of Trees Act, 1 9 7 6
2. The Kar n ata k a Forest Act, 1 9 6 3



